ITo be published in the Gazette of India, Extraordinary, PaLt—L‘;, Section 3, Sub-section (ii}]

Jovernment of India
Ministry of Finance
Department of Revenue
(Central Board of Direct Taxc

NOTIFICATION

S.0....... (E).- In exercise of the powers conferred by clause {46
1961 (43 of 1961), the Central Government hereby notifics for
Punjab State FHlectricity Regulatory Commission, constitul
respect of the following specified income arising to that Commi

P
New Delhi, the 2\'{ January, 2017

of scction 10 of the Income-tax Act,
he purposes for the said clause, the
bd by the Government of Punjab, in
ision, namely:-

(a) amount received in the form of processing fee foyl determination of tariff;

{(b) amount received in the form of licence fee; :

() amount recetved in the form of petition fee; and

(d) amount of interest income carned on bank depogts.
2. This notification shall be effective subject to the condftions that Punjab State Hlectricity
Regulatory Commission,- '

(a) shall not engage in any commercial activity;

(b) activities and the nature of the specified incomp remain unchanged throughout the

financial years; and

(c) shall file returns of income in accordance wit} the provision of clause (g) of sub-

section (4C) seclon 139 of the Income-tax Act, 19

6l

3. This notification shall be applicable for the financial yeaT's 2016-17 to 2020-21.

[Notification No. #¢72017 F.No.300196/3/2016-ITA-]

To

(Deepshfikha Sharma)
Director to the Government of India

The Manager, :
Government of India ’ress,
Mayapuri Press,

New Delhi.
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